A PUBLIC ANNOUNCEMENT [SHELIEREST))

(Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary Liquidation Process) Regulations, 2017)

FOR THE ATTENTION OF THE STAKE HOLDERS OF PRECISION FASHIONS LIMITED

Name Of Corporate Person Precision Fashions Limited

Date Of Incorporation Of Corporate Person 24/03/2003

Authority Under Which Corporate Person Is Incorporated / Registered | ROC-Delhi

Blw|Nd|=

Corporate Identity Number / Limited Liability Identity Number Of U74994DL2003PLC119522
Corporate Person

5 | Address Of The Registered Office And Principal Office (If Any) Of South West Delhi DL 110057 IN

Corporate Person C-17/1 Paschimi Marg,vasant Vihar New Delhi
6 | Liquidation Commencement Date Of Corporate Person 24/02/2023
7| Name, Address, Email Address, Telephone Number And The Atiuttam Prasad Singh

Registration Number Of The Liquidator IP Registration Number

IBBI/IPA-001/IP-P01914/2019-2020/12914
A-97 & 98, Upper Ground Floor, Street No. 6,
Madhu Vihar, Delhi — 110092

Email: atiuttamsingh@gmail.com,

Contact: 9582064799

=)

Last date for submission of Claims 28/03/2023

« Notice is hereby given that Precision Fashions Limited has commenced voluntary liquidation on 24" February, 2023.

* The stake holders of Precision Fashions Limited are hereby called upon to submit the proof of their claims, on or before
28/03/2023, to the liquidator at the address mentioned against item 7.

* The financial creditors shall submit their proof of claims by electronic means only.

« All other stake holders may submit the proof of claims in person, by post or by electronic means.

 Submission of false or misleading proofs of claim shall attract penalties. Atiuttam Prasad Singh (Liquidator)

Date: 27/02/2023 (In the Matter of Precision Fashions Limited)

Place: Delhi IBBI/IPA-001/IP-P01914/2019-2020/12914
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SCHEDULE I

FORM A
PUBLIC ANNOUNCEMENT

(Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary Liquidation
Process) Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERSOF PRECISION FASHIONS LIMITED

1. | Name of Corporate Person Precision Fashions Limited

2. | Date of Incorporation of Corporate Person| 24/03/2003

3. | Authority Under Which Corporate | ROC-Delhi
Person Is Incorporated/Registered

4. | Corporate Identity Number / Limited | U74994DL2003PLC119522
Liability Identity Number of Corporate
Person

5. Address of The Registered Office And | C-17/1 Paschimi Marg,Vasant Vihar New

Principal office (If Any) of Corporate [ Delhi South West Delhi D1 110057 In
Person

6. | Liquidation Commencement Date of | 23/02/23
Corporate Person

7. Name, Address, Email  Address, | Atiuttam Prasad Singh
Telephone Number And The

IP Registration Number IBBI/IPA-001/1P-
Registration Number of The Liquidator egistration vumuer / /

P01914/2019-2020/12914

A-97 & 98, Upper Ground Floor, Street No. 6,
Madhu Vihar, Delhi - 110092

Email: atiuttamsingh@gmail.com

8. | LastDate for Submission of Claims 28/03/2023

Notice is hereby given that Precision Fashions Limited has commenced voluntary liquidation on 23rd
February, 2023.

The stakeholders of Precision Fashions Limited are hereby called upon to submit the proof of their
claims, on or before 28/03/2023, to the liquidatoratthe address mentioned againstitem 7.

The financial creditors shall submit their proof of claims by electronic means only. All other stakeholders
may submit the proof of claims in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

ATIUTTAM Digitally signed by

ATIUTTAM PRASAD

PRASAD SINGH

Date: 2023.02.27

SINGH 17:36:19 +05'30
Date: 27/02/2023 Atiuttam Prasad Singh
Place: Delhi (Liquidator)

(In the Matter of Precision Fashions Limited)

IBBI/IPA-001/1P-P01914/2019-2020/12914



